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sing the grievances of SC/ST 
:ployees; 
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(b) whether it is also a fact that th 
Association/Unions of SC/ST . em· 
ployees functioning in different b,mks 
a re repeatedly approaching their :r s­
pective Managements {oan.ks)i fox 
their early recognition ;  but Indian 
Bankers' Association has advised its 
member banks not to recognise th s 
Associations and also not to ply to 
their letters ; and 

(c)  If so, the reasons thereof? 

T.aE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE ( SHR I 
JANARDHANA POOJARY) :  ( a )  ye. 
Sir. 

(b) and (c) . The Go ernment a 
a matter of policy, do not re�ognis 
association of Government employet\S 
based on caste, creed, t ribe, religion 
etc. for any purpose. �t is felt that 
once in service, the service interes 
of all ihe employees are common anci 
they should ventilate their grievances 
through the common service 1 1nions. 

The Government apart from 1ssuing 
orders for providing reservation for 
SC/ST, have prescribed institutional . 
and procedural safe-guards. In com­
pliance. with Government guidlines th 
Banks have appointed Liaison Officerc:: 
for dealing with matters relating to 
reservation for SC/ST in services. 

The representations received f ram 
the employees asst>t:ia ns a.re louked. 
into by the banks and· remedial action 
is taken wherever considered neces­
sary. There has, however, r,een no 
practice of entering into. correspon­
dence with employees' associations.-

eJ;Jarate counters to issue bank draflts 

4 135. SHRI RAM SINGH SHAKYA :  
Will the Minister o !  lrINANCE be 
pleased to state: 

( a )  whether it is a fact that hanks 
have not made provision of separ.ate 
counters to issue bank drafts .and th 
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ustomers have to waste a lot of tlme 
in g tting tlie- same issued ;  and 

(b) if so, details of steps taken to 
reduo the waiting period at a bank? 

THE DEPUTY MINISTER IN TH J 

MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY) : ( a) and 
(b . Banks hav provided 3eparat 
ounter(s)  for i suing draft wherever 

the quantum of work o tequires. 
Banks which have introduced 'Teller 
system' are examining th question of 

ntmsting work relating to issue of 
draft UPto certain specified mounts 
to the Tellers with a vi  w to curtailing 
vaiting tim . 

4 1 36. SHRI  B. R. BHOU> Will he 
Mini ter of DEFEN be pieascd lo 
stat 

a) whether it i a fact that Pun 
Cantonment Board in Maharashtra is 
permitting high buildings with bardl 
any place for normal roads in t"CtwPen 
in the camp ar a ;  

( b )  whether t h  re i s  not even W f t 
road in between the new 7-8 floor 
building 011 St. Vincent Road, Convc1 
road and th roads in the C mp ar a 
Bazar; and 

(c) whethe.r Government r aware 
that such permission violates al l norms 
of  development in Cantonment nrna'? 

THE DEPUTY MINISTER IN TH • 
Ml ISTRY OF DEFENCE ( SHRJ K .P. 
SINGH DEO : ( a )  No, Sir. 

( b) The width of the St. Vincent 
Road .and Convent Road in the Canton­
ment area is more than 30 feet and the 
Board has not permitted any buildings 
with seven or �ight floor on these 
road . 

c ) Does not aris 




